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289/2021 (PIL-W)

29-04-2024 These matters were called on for hearing today.



Mr. R Venkataramani, Attorney General for India
Mr. Tushar Mehta, Solicitor General

Ms. Aishwarya Bhati, A.S.G.

Mr. Gurmeet Singh Makker, AOR

Mr. Rajat Nair, Adv.

Ms. Chitrangda Rashtravara, Adv.

Mr. Raghavendra M Kulkarani, Adv.

Mr. Raman Yadav, Adv.

Mr. Kartikey Aggarwal, Adv.

Mr. Sanjay Parikh, Sr. Adv.

Ms. Srishti Agnihotri, AOR

Ms. Sanjana Grace Thomas, Adv.
Mr. D P Singh, Adv.

Ms. Tara Elizabeth Kurien, Adv.

Ms. Aishwarya Bhati, A.S.G.

Mr. Gurmeet Singh Makker, AOR
Mr. Ketan Paul, Adv.

Ms. Chitrangda Rashtrawara, Adv.
Mr. Rajat Nair, Adv.

Mr. Pratush Shrivastav, Adv.

Mr. Kritagya Kait, Adv.

Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

Mr. Azmat Hayat Amanullah, AOR
Ms. Priya Pachouri, Adv.

Mr. D.K. Thakur, Adv.

Mr. Rajeev Kumar Gupta, Adv.
Mr. Tavleen Singh, Adv.

Ms. Vallabhi Shukla, Adv.
Mr. Bimlesh Kumar Singh, AOR

Mr. Vishnu Sharma, Adv.

Ms. Madhusmita Bora, AOR

Mr. Pawan Kishore Singh, Adv.
Mr. Dipankar Singh, Adv.

Mrs. Anupama Sharma, Adv.

Mr. Shiv Mangal Sharma, A.A.G.
Mr. Saurabh Rajpal, Adv.

Ms. Nidhi Jaswal, Adv.

Mr. Sandeep Kumar Jha, AOR

Mr. Mr. Basava Prabhu S. Patil, Sr. AG/Sikkim
Mr. Sameer Abhyankar, AOR

Mr. Aakash Thakur, Adv.

Ms. Nishi Sangtani, Adv.



Mr. Shreya Kumar, Adv.
Mr. Kushagra Aman, Adv.
Mr. Vaishnavi, Adv.

Mr. Vishnu Shankar Jain, AOR
Mr. Parth Yadav, Adv.

Ms. Mani Munjal, Adv.

Ms. Marbiang Khongwir, Adv.

Ms. Namita Choudhary, AOR
Ms. Rachana Gandhi, Adv.
Ms. Srishti Choudhary, Adv.

Mrs. Aishwarya Bhati, A.S.G.
Mr. K M Nataraj, A.S.G.

Mr. Mukesh Kumar Maroria, AOR
Mr. Ketan Paul, Adv.

Mrs. Chitrangda Rashtrawara, Adv.
Mr. Rajat Nair, Adv.

Mr. Pratyush Shrivastav, Adv.
Ms. Indira Bhakar, Adv.

Mr. Mrinal Elkar Mazumdar, Adv.
Mr. Harish Pandey, Adv.

Ms. Priyadarshini Priya, Adv.
Mr. Kanu Agarwal, Adv.

Mr. Vatsal Joshi, Adv.

Mr. Vinayak Sharma, Adv.

Mr. Piyush Beriwal, Adv.

Mr. Kritagya Kait, Adv.

Mr. Santosh Krishnan, AOR

Mr. Girish Chowdhary, Adv.

Ms. Sonam Anand, Adv.

Ms. S.l.soujanya, Adv.

Mr. Shaik Mohammed Haneef, Adv.

Ms. Ankita Sharma, AOR
Mr. Arjun D Singh, Adv.

Mr. Chirag M. Shroff, AOR

Mr. Surjendu Sankar Das, AOR
Ms. Annie Mittal, Adv.
Mr. Samarpit Chauhan, Adv.

Mr. Nishe Rajen Shonker, AOR
Mrs. Anu K Joy, Adv.
Mr. Alim Anvar, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Anupama Ngangom, Adv.



Ms. Rajkumari Divyasana, Adv.
Mr. R. Rajaselvan, Adv.

Mr. Sanjay Kharde, Sr. Adv.

Mr. Siddharth Dharmadhikari, Adv.
Mr. Aaditya Aniruddha Pande, AOR
Mr. Bharat Bagla, Adv.

Mr. Sourav Singh, Adv.

Mr. Aditya Krishna, Adv.

Ms. Preet S. Phanse, Adv.

Mr. Adarsh Dubey, Adv.

Ms. K. Enatoli Sema, AOR
Ms. Limayinla Jamir, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mr. Som Raj Choudhury, AOR
Ms. Shrutee Aradhana, Adv.

Ms. Nupur Kumar, AOR
Ms. Niharika Tanwar, Adv.

Mr. Sabarish Subramanian, AOR
Mr. Vishnu Unnikrishnan, Adv.
Mr. C Kranthi Kumar, Adv.

Mr. Naman Dwivedi, Adv.

Mr. Danish Saifi, Adv.

Mr. Aman Prasad, Adv.

Ms. Madhumita Bhattacharjee, AOR
Ms. Srija Choudhury, Adv.

Ms. Osheen Bhat, Adv.

Ms. Nitipriya Kar, Adv.

Mr. Sravan Kumar Karanam, AOR

Ms. Tayade Pranali Gowardhan, Adv.
Ms. Shireesh Tyagi, Adv.

Mr. Aniket Singh, Adv.

Mr. P. Santhosh Kumar, Adv.

Ms. Vanshaja Shukla, AOR
Mr. Siddhant Yadav, Adv.

Mrs. Aishwarya Bhati, A.S.G.

Mr. K M Nataraj, A.S.G.
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Mrs. Chitrangda Rashtrawara, Adv.
Mr. Rajat Nair, Adv.

Mr. Pratyush Shrivastav, Adv.
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Indira Bhakar, Adv.

Mrinal Elkar Mazumdar, Adv.
Harish Pandey, Adv.
Priyadarshini Priya, Adv.
Kanu Agarwal, Adv.

Vatsal Joshi, Adv.

Vinayak Sharma, Adv.

Piyush Beriwal, Adv.
Kritagya Kait, Adv.

Danish Zubair Khan, AOR

K M Nataraj, A.S.G.
Gurmeet Singh Makker, AOR
Shailesh Madiyal, Adv.
Sharath Nambiar, Adv.
Vinayak Sharma, Adv.
Aastha Singh, Adv.

S. Muralidhar, Sr. Adv.
Kunal Cheema, AOR

M.a Karthik, Adv.

Maitreya Subramaniam, Adv.
Pallak Bhagat, Adv.

Raghav Deshpande, Adv.
Shubham Chandankhede, Adv.

Maninder Singh, Sr. Adv.
Prabhas Bajaj, AOR
Priyanshu Tyagi, Adv.
Rishav Rai, Adv.

Ajay Sabharwal, Adv.
Ashita Chawla, Adv.
Rangasaran Mohan, Adv.
Amarpal Singh Dua, Adv.

Applicant-in-person, AOR
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H.N. Salve, Sr. Adv.
Mahesh Agarwal, Adv.
Rishi Agrawala, Adv.
Madhavi Agarwal, Adv.
Shashwat Singh, Adv.
Manavi Agarwal, Adv.
E. C. Agrawala, AOR

Sachin Jain, Adv.
Hardeep Singh Sodhi, Adv.
Harsh Lata, AOR

Anuradha Dutt, Adv.
Nikhil Rohatgi, Adv.



Mr. Lynn Pereira, Adv.

Ms. Suman Yadav, Adv.

Mr. Haaris Fazili, Adv.

Ms. Priyanka M P, Adv.

Mr. Arkaprava Dasa, Adv.

Mr. Avinash Singh, Adv.

Mr. Yash Mittal, Adv.

Ms. Prachi Pandey, Adv.

Mr. B R Menon, Adv.

Ms. B. Vijayalakshmi Menon, AOR

Mr. Shyam Divan, Sr. Adv.
Mr. Arpith Jacob Varaprasad, Adv.
Mr. Aakarsh Kamra, AOR

Mr. Dushyant Dave, Sr. Adv.
Mr. Zulfiker Ali P. S, AOR
Ms. Lakshmi Sree P., Adv.
Mr. Augustine Peter, Adv.
Ms. Lebina Baby, Adv.

Mr. Aman Kalra, Adv.

Mr. Manjit Singh, Adv.

Mr. Maninder Singh, Sr. Adv.
Mr. Sanyam Khetrapal, Adv.
Ms. Vagisha Kochar, AOR

Mr. Nitesh Goyal, Adv.

Ms. Prakriti Anand, Adv.

Mr. Nitai Aggarwal, Adv.

Mr. Pawan Aneja, Adv.

Ms. Lekha, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. Issue notice in W.P.(C) No.214/2024.

2. Issue notice in all the applications for
intervention/impleadment.

3. Dasti service, in addition, is granted.

4. In addition to the usual mode, 1liberty is granted to serve
notice through the Central Agency/Standing Counsel for the
respondent(s)/Non-applicant(s).

5. List all these matters together, including W.P.(C)
No.289/2021, for hearing on 10.09.2024.

6. Pleadings be completed in the meantime.
(NARENDRA PRASAD) (ANJU KAPOOR)
DEPUTY REGISTRAR COURT MASTER
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